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(b) how many of these surplus 
grounds were utilised for Government 
purposes and how many were auction
ed; and

(c) the amount of sale proceeds of 
such auctions?

The Deputy Minister of Defence 
(Sardar Majithia): (a) 38.

(b) None of these were utilised for 
Government purposes nor sold by auc
tion but most of them were leased out 
for agricultural purposes pending final 
disposal.

(c) Does not arise.

T r ip u r a  G o v e r n m e n t  E m p l o y e e s

♦1420. Shri Dasaratha Deb: Will the 
Minister of Home Aftaii  ̂ be pleased
to state:

(a) whether there are any Govern
ment quarters for Class III and Class 
IV employees of the Tripura Govern
ment in the Divisional Towns;

(b) whether the Employees’ Associa
tion in their annual general meeting
of 1954 demanded such quarters; and

(c) whether Government have any 
plans in this connection?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) to (c). The 
information has been called for from 
the Tripura Administration, and will 
be laid on the Table of the House a.5 
soon as it is received. ’

L ig n it e  M in es  in  R ajasth an

416. Shri Kami Slngl î: Will the
Minister of Natural Resources and̂  
Scientific Research be pleased to state:

<'a) whether any proposal for the 
development of the Lignite Mine at 
Palana (Rajasthan) has been received 
from the Government of Rajasthan; 
and
9 L.S.D.

(b) if so, the decision taken in the 
matter?

The Minister of Natural Resources 
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) The proposal is at present under 
consideration.

C o m p e n s a t o r y  A llo w a n c e s

417, Shri Biren Dutt: Will the
Minister of Home Affairs be oleased to
state:

(a) whether the compensatory al
lowances granted to the Tripura State 
employees are proposed to be with
drawn; and

(b) if sio, the reasons therefoi?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) and (b). The 
compensatory nllowance was sanction
ed purely as a temporary measure of 
relief with effect frcm the 1st January, 
1954, and until the opening up of trafl'ic 
on the Assam-Agartala Road. This 
road was ceremonially opened on the 
4th Febraury, 1955, but is not yet open 
for normal traffic. The question whe
ther there has been material change in 
the circumstances in which the allow
ance was sanctioned is being examin
ed.

I n d u str ia l  F inance  C orpo ratio m

418. Shri D. C. Sbarma; Will the 
Minister of Finance be oleased to 
state:

(a) the number of applications re
ceived from the Punjab State demand
ing loans from the Industrial Finance 
Corporation of India during 1954; and

(b) the names of the concerns 
which were granted loans and the 
amount of loans paid to each?

The Minister of Revenue and De
fence Expenditure (Shri A. C 
Gnha); (a) and (b). Only four apolU
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cations were received irom the Punjab 
Stale during 1954. Out of these two 
fonoernii, namely (1) Atlas Cycle In- 
duiilries, Ltd.. ;and (?) Saiaswati Sui?dr 
Syndicate, Ltd., have been sanctioned 
loans of Rs. 5 lakhs and Rs. 35 lakhs, 
respectively.

P e t r o l e u m  i n  W e s t  B e n g a l

419. Shri S. C. Samania: Will the 
Minister of Natural Kesourees and 
Scieutlfic Research be pleased to state:

(a) the names ol the districts in 
West Bengal where aeromagnetic 
survey for petroleum has been com
pleted by the Standard Vacuum Oil 
Company; and

(t>) the names of those olaces where 
prospecting of petroleum has been 
undertaken?

The Minister of Natural Resources 
(Shri K. D. Malaviya): (a) Ttoe
Standard Vacuum Oil Company carriea 
out an aeromagnetic survey over the 
West Bengal alluvial-covered tract of
25,000 sq. miles comprising all the 
districts.

(b) No prospecting for petroleum 
has yet been undertaken by the 
Company but only a seismic refrac
tion survey is now being carried on 
by the Standard Vacuum Oil Co. over 
an approximate area of 10,000 sq. 
miles.
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